no:_MA6

HIGH COURT OF JAMMU AND KASHMIR AT SRINAGAR.

DATED: 2572//9

Sanction is hereby accorded to the additional allotment of funds in favour of the following
Subordinate Courts under Major head 2014-Adm. of Justice, Sub head-0488- D&S Judges, under
various Detailed Heads during the current financial year 2019-20 as per detail given below:-

ORDER

Rs. In lacs.

S. | Name of the Court ] oo01- 006 | 007 009 | 014- 023-Maintt. &
No Salary. | Tele O.E. RRT POL Repairs.
hone
1 Pr. D&S Judge, Jammu. ) - - |- 0.187 | -- -
2 Pr. D&S Judge, Poonch. 15.00 0.05 0.20 - 0.15 -——
3 Pr. D&S Judge, Bhaderwah. 20.00 -—- 0.20 - 0.15 -
4 Pr. D&S Judge, Budgam. o - - —- -—- 0.10
S Pr. D&S Judge, Pulwama. e - 0.18 --- -
6 Addl: D&S Judge: Jammu. o b 10200 4 - - -
7 Addl. D&S Judge, Sopore. L1200 ) . 0.20 -
b AddlLDistt. Judge (Anti-corrution) 5.00 - — - - -
Jammu. ’
¢ Spl. Judge (Anti-corruption) 8.00 0.10 0.10 - - -—
Jammu '
10 Addl Distt. Judge (Matrimonial R 0.10 0.13 - -—- -
Cases) Jammu.
i1 C.J.M. Kathua. . 10.00 — - - — -
(12 C.J.M. Pulwama. o - - - 0.15 -
13 Sub Judge, Nowshera. 6.00 - --- - - —
14 Sub Judge, Katra. - ——— 0.10 — — —
15 Sub Judge, Uri. 8.00 0.10 0.15 - 0.15 0.15
16 Sub Judge, Pattan. 8.00 - 0.]5 --- - -
17 Sub Judge, Vailoo. 8.00 — —— - — -
18 Spl. Mob. Mag. {Tr) Srinagar. - - - — 0.30 -
19 Spl. Mob. Mag. Jammu. 6.00 - - - 0.15 -
20 Munsiff, Jammu. — - 0.10 | - - —
21 Muuasiff, Kotranka, 1800 | - 0.10 0.15
22 Munsif, Budhal, . 8.00 - . - — —
23 Munsiff, Kathua. e - 0.10 - 0.10 ---
24 Muunsiff, Samba. - - s - 0.15 o
25. Munsiff, Ukhral. - — 0.15 — — -
20 Munsiff, Qazigund. ——nm - 0.15 — 0.10 —-
27, Munsiff, Tral. ' — mm - - 0.15 .
28 Ist. Add). Munsiff,(Forest)Jammu 7.00 - - --- - -
29 City Munsiff, Srinagar. ‘ - — 0.15 - — -
30 Addl. Mob. Mag.(Tr) Srinagar. --- - 0.15 2= 0.15 —
31 Ist. Addl. Muunsiff, Srinagar. 5.00 - 0.05 - — s
32 Addl. Mob. Mag. Batalik(Drass) --- - o — 0.05 -
33 Addl. Mob. Mag. Panthachowk. o — 0.10 - 0.10 -
34 Tehsildar, Thanamandi. 1.00 — — — — -
35 Tehsildar, Charasharief, 1.00 — — — — .
36 Sub Registrar Srinagar. - e 0.10 s —
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By Order.

Copy to the:-

i-5.
6-7.

8.

9.

10.
11-12
13-17
18.

Addl. Distt.& Sessions Judge Jammu/Sopore.
Adl. Distt. Judge (Anti-corruption) Jammu,
Sspecial Judge, (Auti-corruption) Jammu.

AddLDistt. Judge (Matrimonial Cases) Jammu.

C.J.M. Kathua/Pulwama,

Sub Judge, Nowshera/Katra/Uri/Pattan/\’ailoo. .

Spl. Mobile Magistrate (Tr), Srinagar.

Dated: ’177//9‘
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Pr. D&S Judge, Jammu/Poonch/Blmderwnh/Budgam/l’élwama.
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( Ram Singh )
Joint Reggstrar (Acctts)




19.
20-27
28.
29.
30.
31,
32-33
34-35
-36. .
37
38.

39 - 58.

‘N
R=}

Contd...2"-

Special Mobile Magistrate, Jammu.
Munsiff, Jammu/Kotranka/Budhal/Kathua/Samba/Ukhral/Qazigund/Tral.
Ist. Addl. Munsiff (Forest) Jammu.
City Munsiff, Srinagar.
Addl. Mob. M ag. (Tr) Srinagar.
Ist. Addl.Munsiff, Srinagar.
Addl. Mobile Magistrate (Batalik (Drass)/Panthachowk.
Tehsildazr, Thanamandi/Charasharief.
Sub Registrar, Srinagar.
-Treasury Officer, Saddar Try. Srinagar.
Treasury Officer, Sub Try. Distt. Court complex, Janipur, Jammu.
Treasury Officer, .Poonch/Bhaderwah/Budgam/Pulwama/Sopore/ Kathua/Nowshera/Katra/Uri/
Pattan/Vailoo/Kotranka/Budhal/Samba/Ramsoo/Qazigund/Tral/Batalik(Drass)/Thanamandi/
Charasharief..
.. for inf. and n/a.
Order Book.

Join R istrar (Acctts) %7/
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